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Parties are represented by their respective counsels.

Today, the case 1s fixed for argument. Learned counsel for respondent

reports such that settlement talks are going on.

While, petitioner counsel insisted for the argument, irrespective of
such settlement talks. Hence, one more opportunity is granted either
report for settlement or to proceed with hearing of the case on its merits.

The case 1s fixed for hearing.

The matter be listed on 22" January, 2018.
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